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HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OF ANSWER 
TO STARRED QUESTION NO. 4& 
GIVEN ON 23RD FEBRUARY, 198S, 

REGARDING DHARRIIANGA 
SAMASTD7UR BROAD-GAUGE LINE 

 
THE  VICE-CHAIRMAN   (SHRi   R. 

RAMAKRISHNAN):   Shri  Paswan. 
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[Shri C. K. Jaffar Sharief] 
timents of the hon. Member. I may say 
that I am also one with him in his 
sentiments and in his anxiety and in his 
aspirations about this particular railway 
line. Sir, what one has to appreciate is 
that the Samastipur-Dharbhanga line is 
the only line for North Bihar. Without 
(taking any alternative link if we convert 
this line into broad gauge right now then 
the entire North Bihar area will get iso-
lated from the rest of the M.G. line wi^h 
regard to passenger traffic, wit a regard 
to the freight movement and the North 
Bihar people will get cut oif from the rest 
of the country. 

 
SHRl C. K. JAFFAR SHARIEF: Sir, 

he was dealing with the Health portfolio. 
Now he is talking of the railways. Let 
him hear first and later on he can speak. 

Sir, this line, however, was initiated, as 
the hon. Member has pointed out by the 
late Shri L. N. Mishra when he was the 
Railway Minister, and to speak in reality 
it is Shri Kedar Pandey who was the 
Minister for Railways just before, who 
inaugurated the work in 1981. Sir, the 
length of the Samastipur-Dharbhanga 
railway line is about 38 kilometres. And 
the cost is about Rs. 12 crores. As I said 
earlier, this line is the only link to 
connect the rest of North Bihar but this 
work cannot be undertaken without 
making an alternative arrangement. And 
till then, we have to maintain the 
connection with North Bihar M.G. 
system.    Then we    have 

also to take up Hassanpur M.G. line 
which is again about 75 vKm tn length 
and would cost about Rs. 10.38 crores. 

i 
Sir, we have not given up this 

Samastipur-Darbhanga line. Alter Shri 
Kedar Pandsy laid the foundation in 
1981-82, we provided about Rs. 60 
lakhs. In 1982-83 we provided Rs. 20 
lakhs. Now, the new policy, as has been 
reflected by the Railway Minister in his 
budget speech is to give priority to the 
on-going projects which are nearing 
completion so that we can complete 
those projects which are on hand and 
then go in for other projects, so that we 
are able to complete them also. We are 
hastening the projects which are nearing 
completion so that the country can gain 
in productivity and in economy and so 
that the resources that we could earn 
could be pooled together for further 
investment over the projects about which 
the hon. Members are agitated, For this 
reason, about Rs. 75 lakhs have already 
been spent on this line for material 
collection. Because of the policy 
decision to complete the ongoing 
projects nearing completion, we are 
giving priority to such projects. It is no 
use giving or making allocations here 
and there if we are not able to complete 
those projects. So our policy is to take up 
the projects which are nearing 
completion and then go in for others on 
hand so that we can make proper 
investment. 

SHRI RAM BHAGAT PASWAN: 
Point of order. 

 

399 Half-an-hour [RAJYA  SABHA]       re. Dharbhanga—       400 
discussion Samastipur Broad 

Gauap  lino 



401 Half-an-hour [ 22 MAR. 1983 J re. Dharbhanga— 402 
discussion Samastipur Broad 

Gauge lino 

 



403 Half-an-hout [ RAJYA SABHA ]     re. Dharbhcmga—      404 
discussion Samastipur Broad 

Gauge line 

 



405 Half-an-hour [ 22 MAR. 1983 ] re. Dharbhanga— 406 
discussion Samastipur Broad 

Gauge line 

 



407 Halj-an-hour [ RAJYA  SABHA ]       re. Dharbhcmga— 408 
discussion Samastipur Broad 

Gauge line 
to avoid transhipments. Secondly, where 
substantial expenditure haa been incurred 
and which we may be able t0 compete. The 
third criterion is the strategic lines These are 
the three criteria. In view of these criteria, we 
have taken only seven lines as priority works 
which are purely based on these criteria. 

 
SHRI C. K. JAFFAR SHARIEF: With 

regard to the feelings that have been 
expressed by the hon. Member for the late 
Lalit Narain Mishra, he was a very prominent 
leader of our party who served- the nation in 
various capacities and with whom I had the 
privilege to work. Sir, we are no less in our 
love, affection, regard and respect for him. 

SHRI        JAGDAMBIPRASAD 
YADAV:    But not in action. 

SHRI C. /K. JAFFAR SHARIEF: In 
addition to that, I had the privilege to work 
along with Shri Kedar Pande: he was my 
senior colleague. Unfortunately, he is 
critically ill. We pray to God that he wiH 
recover soon and he will be with us. 

Sir, I also appreciate the sentiments and 
feelings expressed by my hon. friend who 
initiated this discussion and who, having been 
a victim of circumstances, was himself injured 
along with Shri L. N. Mishra in that episode. 
Sir, it is not a question of merely expressing 
sympathy with one or the other. The question 
is of taking a realistic view of the whole as-
pect. If we say that we are going to give 
something... 

 

SHRI C. K. JAFFAR SHARIEF: 
Kindly bear with me. This has been spelt 
out in the Railway Budget Speech itself. 
Project-orient3d ongoing projects which 
are nearing completion—this is our 
priority. Again the criteria for that is, 
high traffic density and the lines where 
we have 

SHRI C K. JAFFAR SHARIEF: Sir, 
as has been Gaid by me earlier, the hon. 
Member wanted to know the priorities 
that we have laid down... 
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SHRI C. K. JAFFAR SHARIEF: Sir, I 

have already said that we have clearly spelled 
out our priorities and I have assured the hon. 
Member that it wiH be our endeavour to 
pursue the Planning Commission and the 
Finance Ministry for making more allocation. 
As and when we got some more allocation, 
we will certainly consider this. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): The half-an-hour 
discussion is now concluded. Now we come 
to the Appropriation Bills. The time ls very 
short. Dr. Adiseshiah, please continue... 
(Interruptions).. .Please help me to complete 
the Bills quickly. 

 

(I) THE  APPROPRIATION     (VOTE 
ON  ACCOUNT)   BILL,   1983—-Contd. 
(II) THE APPROPRIATION    BILL, 

1953—Contd. 

(I11)   THE   APPROPRIATION   (NO. 2)   
BILL,   1983—contd. 

DR. MALCOLM S. ADISESHIAH: Mr. 
Vice-Chairman, Sir, in view of the lateness of 
the hour and your desire and the 
Government's desire to finish voting on these 
three Bills by today itself, I shall be very 
brief. 

First I support the Appropriation (Vote on 
Account) Biil, 1983, and I tive the following 
cemments on that Bill. I note that the total 
vote on account requested is Rs. 21,658 crores 
out of the Union Budget proposed to us of Rs. 
34,836 crores. That is to say, this is three-
fifths of the Union Budget. If I am not 
mistaken, tbe Minister, in introducing this, 
said that this vote on account is for two 
months' expenditure. Now I realise that some 
expenditures cannot be broken up like, 
mayh?, grants t0 the States or debt charges, 
but I wonder whether there is an explanation 
for the difference between what ought to be 
one-sixth of the total Union Budget and the 
three-fifth? that is now being requested. 

My second question is the question which I 
ask every year but never get an answer, and I 
wonder whether this Minister can give me the 
answer. What is the basis on which certain 
sums are allocated to tlie Consolidated Fund 
not voted by Parliament and certain sums 
which are allocated to vote by Parliament? 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): To my knowledge, you 
asked this three times. 

DR. MALCOLM S. ADISESHIAH: Every 
year I ask and I never get the answer. What is 
the basis for this allocation? It is very curious 
because, apart from the transfer to the States 
and the repayment of debts and pension, the 
largest is to be found in Home Affairs   and 
in Agriculture. 

My next comment is that we have a large 
sum of over Rs. 1,100 crores requested for 
Defence, which is the first part out of the 
total of Rs. 5,900 crores vhich    is the    
Union Budget. 


